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The DCllT!+Y Minister of 
.and Power (Shri aathi): 

(b) Does not arise. 

IrrigatioD 
(a) No. 

Post aDd Telegraph Employees 

1393. Shri TaDgamani.: Will the 
Minister of Transport and CommuDl-
eatiODs be pleased to state: 

(a) whether there are large num-
ber of employees of Post and Tele-
graph in Madras Circle and Civil 
Aviation in Madras still under suspen-
sion or discharged; 

(b) if so, the reasons for the same; 

(c) how many such instances are 
there; and 

(d) what steps will be taken for 
restoring normalcy in Madras area? 

The Minister of TraDsport and Com-
munications (Dr. P. 8ubbaraT&Il): (a) 
and (c). Number of employees of 
Posts and Telegraphs Department in 
Madras Circle and Civil Aviation De-
partment in Madras region:-

(i) Under .u,pen.ion: 
P. & T. Dep'rtment 5 

Civil Aviation Department 7 

<u) Di.charged,'removed from 
service: 

P. & T. Department 26 

Civil Aviation Depart-
ment 

(b) and (d). In all only five em-
ployees in the Posts and Telegraphs 
Department and seven in the Civil 
Aviation Department are under sus-
pension. The disciplinary proceed-
Ings against them, which are in pro-
gress, will be expedited. Both the 
Posts and Telegraphs and the Civil 
A.viation Departments in the Madras 
region have been working normally 
after the strike. 

RaUway eo-operative Societies 

13M. Shrl Sublman G~: Will 
the Minister of Ra11ways be pleal8d 
to state: 

(a) whether any Canteens Or Tea 
Stalls are being managed and run by 

Railway Co-operative Societies 
where on E8£tem Railway; 

any-

(b) if not, the reasons ther~for; and 

(c) whether these Co-operative 
Societies were given such offer of 
management and running? 

The Deputy MlDister of Railway. 
(Shrl Shahnawu KhaD): (a) Canteens 
or Stalls managed by railway em-
ployees consumer co-operative socie-
ties for the benefit of railway em-
ployees working at the stations exist 
at 9 stations on the Eastern Railway. 

(b) & (c) Railway Administrations 
have instructions to award on a pre-
ferential basis eateringivending con-
tracts at one or two stations as an ex-
perimental measure to registered c0-
operative societies of actual workers 
i.e. vendors, cooks etc. The E. ruy. 
administration have stated that such 
contracts could not be allotted on 
their Railway as no application was 
received by them from co-operative 
societies of the tYPe referred to. 

Antl-Sea ErosiOIl In Ma.ha.ra.shtra 
1395. 8hrl Assa.r: Will the Minister 

of IrriptlOD aDd Power be pleased to 
state: 

(a) whether the Maharashtra State 
Government have submitted a plan for 
anti-sea erosion works to be under-
taken; 

(b) if so, the details thereof; 
(c) whether the Government of 

India have accepted the proposals; and 
(d) the total amount sanctioned by 

the Government of India. in 1958-59 
and 1959-60? 

The Deputy MlDister of lrrigatloD 
and Power (Shri Bathi): (a) No. 

(b) and (c). Do not arise. 
(d) Nil. 

Bridge over GIraDa River 

1396. Sbri Yadav Narayau Jac1hav: 
Will the Minister of TraDsport aad 
CommUDJeatioDs be pleased. to state: 

(a) whether it is a fact that the 
bridge on the river Girana on the 




